FORM G:
INVITATION FOR EXPRESSION OF INTEREST FOR SRK INFRACON (INDIA) PRIVATE LIMITED

OPERATING IN INFRASTRUCTURE AND DEVELOPMENT OF ROADS AT TELANAGANA

-3-665 Flat No 501. Lumbini Enclave Panjagutta, Hyderabad Telengana India 500082.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with
PAN & CIN/ LLP No.

SRK Infracon (INDIA) Private Limited
(CIN: U70102TG2008PTC061615)
PAN- AAMCS4999M

2. |Address of the registered office

6-3-665 Flat No 501. Lumbini Enclave
Panjagutta, Hyderabad Telengana India 500082.

3. |URL of website

NA

4. |Details of place where majority of fixed
assets are located

As per latest Balance Sheet available, there are
only Securities and Financial Assets in the form
of investments in equity shares.

5. [Installed capacity of main products/ services

NA

6. [Quantity and value of main products/ serv-
ices sold in last financial year

Revenue from Operations in FY 20-21 is Rs.
1,00,000/-

7. |Number of employees/ workmen

Nil (No employees working currently)

8. |Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

Details to be sought by sending Email at:

cirp.srkinfracon@gmail.com

9. [Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Email Request to be sent on:-

cirp.srkinfracon@gmail.com

Registration Status as MSME.

10/ Last date for receipt of expression of interest | 31st July 2026
11.{Date of issue of provisional list of prospec- | 10th August, 2026
tive resolution applicants
12/Last date for submission of objections to | 14th August, 2026
provisional list
13{Date of issue of final list of prospective res- 25th August, 2026
olution applicants
14 {Date of issue of information memorandum, | 30th August, 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15]Last date for submission of resolution plans| 29th September, 2026
16{Process email id to submit Expression of | cirp.srkinfracon@gmail.com
| |Interest
17 | Details of the Corporate Debtors Corporate Debtor is registered as MSME having

UAN TS02F0025582

Date: 16th July, 2026

Solvenza Advisory LLP

(Through Its Authorized Signatory- Mr. Prashant Jain)
Resolution Professional in the matter of SRK INFRACON (INDIA) PRIVATE LIMITED
Registration No.: IBBI/IPE-0144/IPA-1/2022-23/50008

Registered Address- Office No 1, First Floor,

Place: Navi Mumbai. _Gami Terra, Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705
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3l TELANGANA GRAMEENA BANK
HEAD OFFICE: HYDERABAD; AMH SANGAREDDY; REGION: SANGAREDDY

Branch: Sadasivpet Branch (8154)

.PIJBSEEEIEH NOTICE (Symbolic Possession)
Under Rule B{1) and (2) (For immovable property)

Whereas, The undersagned being the Authorized Officer of the TELANGANA GRAMEENA
BANK, Sadasivpet Branch (B154), under the Securitzation and Reconstruction of
Financial Assels and Enforcament of Securily Interest Act, 2002 and in axercise of the
powers conferred under section 13 [12) read with- Rule 9 of the Securfy Interesi
(Enforcermnent) Rules, 2002 seued Demand Notice dated D2005/2026 calling upon the
Borrower: Mohammed Wajeed Quraishi /o Mohammed Moulana Sab, Co-Borrower:
Mohammed Quddus Quraishl S/o Mohammed Moulana Sab, Address: HNo.o 1-2-27
(MNew), Kalikeker, Sadasivpet, Sangareddy District - 502291, Housing Loan Ajc No;
notice being Housing Loan Rs,18.77,108/- (Rupees Eighteen Lakhs Seventy Seven
thousand One hundred six Only) as on 09.07.2026 and alsc accumulated interest ko fill
date of notica. After issulng the said Dermand Notice Borrowers | Guaraniors was failed to
repay the remaining amount, nodice is herety given fo the bormowersiguarantor and the
public in general thal the undersigned has taken pozsession of the property described herein
below in exercse of powers confarred on himfher under section 134} of the Agl sald raad
with Rule & of the said Rules

The borrowars/guarantor in paricular and the public In ganaral are haraby cautionsd nol bo
deal wilh the property and any dealings wiih the property will be saibect io the charge of the
TELANGANA GRAMEENA BAMNE, Sadasivpet Branch (8154, for an amount of Housing
Loan Rs. 18,77,106- (Rupees Eighteen Lakhs Seventy Seven thousand One hundred six
Only), a30n 09.07 2026 and alzc accumulated interest o 1ill date of nofice, Costs, efc. thereon

DESCRIPTION OF IMMOVABLE PROPERTY

Al thie houss baaring H Mo 1-2-27 [New), 12-23(0d), tolal 1 share admeasuring ares 8266
5q. Yids. Or 77,64 Sq. Mts. with &n plinth area of 593.00 Sg.Fis., open area 242.74 Sq.Fis,,
situated ai Ward No. 1, Block No. 2, Katikekari under Sadasivpat Town and Muonicipal limits,
Sangareddy District, Registration Sub-Distrct Sadasivpet and Regsiration Disirict at
Sangareddy, Tefangana and bounded by Boundaries: Morth: House of Amvar & Khasim
after 3'.00" Lane, South: House of Abdullah & Dsman after 3 00° Lane, East: Municipal
Foed, West: Municipa! Foad

et W T L s T L e,

Sdi- Authorised Officer, TGE_

FORM G:
INVITATION FOR EXPRESSION OF INTEREST FOR SRK INFRACON (INDIA) PRIVATE LIMITED

OPERATING IN INFRASTRUCTURE AND DEVELOPMENT OF ROADS AT TELANAGANA
-3-665 Flat No 501. Lumbini Enclave Panjagutta, Hyderabad Telengana India 500082.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. [Name of the corporate debtor along with [ SRK Infracon (INDIA) Private Limited
PAN & CIN/ LLP No. (CIN: U70102TG2008PTC061615)

PAN- AAMCS4999M
6-3-665 Flat No 501. Lumbini Enclave
Panjagutta, Hyderabad Telengana India 500082,
NA

2. |Address of the registered office

URL of website
Details of place where majority of fixed
assets are located

bl

As per the last Balance Sheet available for the
FY 2020-21, there are no assets available.

NA
Revenue from Operations in FY 20-21 Is Rs.
1,00,000/-

Nil (No employees working currently)
Details to be sought by sending Email at;

cirp.srkinfracon@gmail.com

Email Request to be sent on:-
cirp.srkinfracon@gmail.com
0TstAugust 2026

11th August, 2026

Installed capacity of main products/ services
Quantity and value of main products/ serv-
ices sold in last financial year

Number of employees/ workmen

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:
9. |Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:
10.|Last date for recelpt of expression of Interest
11.|Date of issue of provisional list of prospec-
tive resolution applicants

Last date for submission of objections to
provisional list

Date of issue of final list of prospective res-
olution applicants

Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants
15.|Last date for submission of resolution plans
|Process email id to submit Expression of
Interest

Details of the Corporate Debtors
Registration Status as MSME.

o

o

12. 14th August, 2026

3. 26th August, 2026

14. 31st August, 2026

30th September, 2026
cirp.srkinfracon@gmail.com

17. Corporate Debtor is registered as MSME having

UAN TS02F0025582

Solvenza Advisory LLP

(Through Its Authorized Signatory- Mr. Prashant Jain)

Resolution Professional in the matter of SRK INFRACON (INDIA) PRIVATE LIMITED
Registration No.: IBBI/IPE-0144/IPA-1/2022-23/50008

Registered Address- Office No 1, First Floor,

Gami Terra, Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705

Date: 17th July, 2026
Place: Navi Mumbai.

[ It

Karnataka Bank Ltd. J&O

Vour Famdy Bask Acrom ladia

Regional Office - First Floor, Plot No. 50, Ehl\c/lmﬁ 3gggé§s§07ﬁ _
. . -ivial . .bank.in
EﬁladHNg.& bSI;nggar Colony, Banjara Website :www.karnatakabank.bank.in
ils, Ryderabad - CIN -L85110KA1924PLC001128

DEMAND NOTICE

(Regional office - Hyderabad)

HYDERABAD-DILSUKHNAGAR BRANCH

Sr.No.(1) 1) Mr. Gandu Vinay Raj, S/o Late Mr. Gandu Joseph; 2) Ms. Gandu Priyanka D/o
Late Mr. Gandu Joseph. Both SI Nos. (1) and (2) are addressed at: H.No. 9-57/1, Siddanthi,
Near Hanuman Temple, Shamshabad Mandalam, Ranga Reddy District, Telangana-
501218.Both Sl Nos. (1) and (2) are also addressed at:H.No. 21-61/8, Block No. VI, Ward No.
14, Brindavanam Colony, Shamshabad Village and Mandal, Hyderabad-501218.

The Term Loans A/c No. 3317001600268001 for Rs.22.50 lakhs dated 11.07.2019 availed by
your father Mr. Gandu Joseph is the Main Account Holder and your mother Mrs. Jayamala is
the Guarantor at the relevant time and even up-to-now. It was learned that your parents passed
away recently. You No. (1) Mr. Gandu Vinay Raj and You No. (2) Ms. Gandu Priyanka as the
legal heirs of Mr. Gandu Joseph and Mrs. Jayamala are liable to repay the said liability at our
Hyderabad-Dilsukhnagar Branch has been classified as Non Performing Assets on
11.03.2025 and that action under SARFAESI Act has been initiated by issuing a detailed
Demand Notice under Section 13(2)&(3) of Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 by the Authorised officer of the Bank on
03-07-2026 to the parties concerned. The said Demand Notice sent by speed post with
acknowledgments to above mentioned address, has been returned undelivered. Hence, we
have published the contents of the Demand Notice by way of this Notice by observing the
procedures laid down in the SARFAESI Act 2002. The aggregate balance as on 03.07.2025 is
Rs.24,28,942.47/- (Rupees twenty four lakh twenty eight thousand nine hundred forty two
and forty seven paise only) under Term Loans A/c No. 3317001600268001 with future rate
of interest @ 12.80% compounded monthly with effect from 11-06-2026. You are called upon to
pay the same within 60 days from the date of this paper publication.

Brief description of mortgaged property (secured asset)

All that piece and parcel of residential Plot No. 84 measuring 200 Sq. yards together with
building thereon bearing No. 21-61/8, Sy. No. 688, Block No. VI, Ward No. 14, Brindavan Colony
Shamshabad Village and Mandal, Ranga Reddy District.

Sr.No.(2) 1) Mr. Jeevan Raj A, S/o Mr. Laxmaihya; 2) Mrs.Deepa Addla W/o Mr. Jeevan Raj
A. Both SINos. (1) and (2) are addressed at:H.No. 3-8-297/G3, Road No. 1, Parimala Chandra
Nivas, Chandrapuri Colony, LB Nagar, Hyderabad, Telangana-500074.
The Term Loans A/c No. 3317001600268501 for Rs.20.00 lakhs dated 03.08.2019 availed by
You No. (1) Mr. Jeevan Raj A is Main Account Holder and You No. (2) Mrs. Deepa Addla is the
Joint Holder at our Hyderabad-Dilsukhnagar Branch has been classified as Non Performing
Assets on 01-06-2026 and that action under SARFAESI Act has been initiated by issuing a
detailed Demand Notice under Section 13(2)&(3) of Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 by the Authorised officer of the
Bank on 03-07-2026 to the parties concerned. The said Demand Notice sent by speed post
with acknowledgments to above mentioned address, has been returned undelivered. Hence,
we have published the contents of the Demand Notice by way of this Notice by observing the
procedures laid down in the SARFAESI Act 2002. The aggregate balance as on 03-06-2026 is
Rs.10,19,064.37 (Rupees ten lakh nineteen thousand sixty four and thirty seven paise
only) under Term Loans A/c No. 3317001600268501 with future rate of interest @ 12.50%
compounded monthly with effect from 03.06.2026. You are called upon to pay the same within
60 days from the date of this paper publication.

Brief description of mortgaged property (secured asset)
All that piece and parcel of residential house building measuring 175 sq.yds with a built up area
of 3132 Sq.ft (1044 Sq.ft on Ground Floor, 1044 Sq.ft on First Floor and 1044 Sq.ft on Second
Floor) situated on Plot No. 23 South Part, Plot No. 22 North partin Sy No. 69, Ward No. 3, Block
No. 8, Suryodaya Colony, Mansoorabad Village, Saroornagar Mandal, L B Nagar, Ranga Reddy
District, Telangana.

SERILINGAMPALLY-MADHAPUR BRANCH

Sr.No.(3) 1) Mr. Ramkiran Paka, S/o Late Mr. Sarangapani Paka; 2) Mrs. P Satya Lakshmi
W/o Mr. Ramkiran Paka; Both Sl Nos. (1) and (2) are addressed at: H.No. 13-54, Gowtham
Nagar, Meerpet, Saroor Nagar, Hyderabad-500097. Both SINos. (1) and (2) are also addressed
at: Plot No. 56N/P, Sy No. 12, Block No. 5, Raghava Nagar Colony, Meerpet Village,Balapur
Mandal, Rangareddy District, Tel-angana-500097; 3) Mr. Anil Kumar Golti S/o Mr. Narsing
Rao Golti. SI No. (3) addressed at: H.No. 1-1-287/11/A/4, Bapunagar, Chikkadpally,
Hyderabad-500020.
The Term Loans A/c No. 7367001600004601 for Rs.32.00 lakhs dated 22-02-2014 availed by
You No. (1) Mr. Ramkiran Paka is the Main Account Holder, You No. (2) Mrs. Sathya Lakshmi
P and You No. (3) Mr. Anil Kumar Golti are the Guarantors at our Serilingampally-Madhapur
Branch has been classified as Non Performing Assets on 23-05-2026 and that action under
SARFAESI Act has been initiated by issuing a detailed Demand Notice under Section
13(2)&(3) of Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 by the Authorised officer of the Bank on 03-07-2026 to the parties concerned.
The said Demand Notice sent by speed post with acknowledgments to above mentioned
address, has been returned undelivered. Hence, we have published the contents of the
Demand Notice by way of this Notice by observing the procedures laid down in the SARFAESI
Act 2002. The aggregate balance as on 03-07-2025 is Rs.18,13,222.12/- (Rupees eighteen
lakh thirteen thousand two hundred twenty two and twelve paise only) under Term Loans
Alc No. 7367001600004601 with future rate of interest @ 11.20% compounded monthly with
effect from 22.06.2026. You are called upon to pay the same within 60 days from the date of this
paper publication.

Brief description of mortgaged property (secured asset)
All that part and parcel of residential Plot No. 56N/P measuring 177.33 sq.yds, together with a
building thereon with a built up area of 951 sq.ft, situated in Sy.No. 12, Block No. 5, Raghava
Nagar Colony, Meerpet Village, Balapur Mandal, Ranga Reddy District, Telangana.

Please note that I, the Authorised Officer of the secured creditor Bank intend to enforce the
aforesaid security in the event of failure to discharge your liabilities in full on or before the expiry
of 60 days from the date of this publication.

Further, your attention is drawn to the provisions of Section 13 (8) of the Act, wherein the time for
redemption of mortgage is available only up to the date of publication of notice for public auction
orinviting tenders.

Chief Manager & Authorised Officer
For Karnataka Bank Ltd.,

_Place: Hyderabad
Date: 16-07-2026

BEFORE THE HON'BLE NATIONAL COMPANY LAW TRIBUNAL,
HYDERABAD BENCH
C.P. No.30/59/HDB/2026
In The Matter of the Companies Act, 2013
AND
In the Matter of

Mythili Edara .....Petitioner

VERSUS

Sri Venkateswara Neuro & Super Speciality Hospitals Private Limited & Anr.
....Respondents

To,

Sri Venkateswara Neuro & Super Speciality Hospitals Pvt Ltd

having its registered office at

8-3-215, Srinivasa Colony (West), Ameerpet,

Hyderabad — 500038, Telangana

NOTICE OF HEARING OF PETITION

A Petition under Section 59 of the Companies Act, 2013 seeking rectification of
the Register of Members of Sri Venkateswara Neuro & Super Speciality Hospitals
Private Limited was presented by the Petitioner on 2nd April, 2026 and the said
Petition is fixed for hearing before the Hon'ble National Company Law Tribunal,
Hyderabad Bench on 7th August, 2026. Notice is hereby given to Sri Venkateswara
Neuro & Super Speciality Hospitals Pvt Ltd. that the Respondent desirous of
supporting or opposing the said Petition should send to the Petitioner's Advocate, a
notice of its intention along with affidavit with grounds supporting or opposing the
Petition, signed by its authorised representative or its Advocate, with his name and
address, so as to reach the Petitioner's Advocate not later than two days before the
date fixed for the hearing of the Petition and the Company through its authorised
representative or its Advocate be present before the Hon'ble NCLT, Hyderabad —
Bench Il on 7th August, 2026 at 10.30 am for hearing. Otherwise, the matter shall
be heard in your absence and shall be disposed off in accordance with law.

A Copy of the petition will be furnished by the undersigned to any person
requiring the same, free of charge at the office of the Advocate.

By Order
M.V.Padmaja Kalyani
(Advocate for the Petitioner)
Address: Flat No.207, Vaibhav Kunj Apts.,
Lower Tank Bund,
Hyderabad-500080,Telangana

FORM NO. URC-2

Advertisement giving notice about registration under Part | of Chapter XXI

[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the
Companies (Authorised to Register) Rules, 2014]

1.Notice is hereby given that in pursuance of sub-section (2) of section 366 of the Companies Act,
2013, an application is proposed to be made after fifteen days hereof but before the expiry of thirty
days hereinafter to the Registrar at Hyderabad that M/s. KURRA INFRA LLPa Limited Liability
Partnership may be registered under Part | of Chapter XXI of the Companies Act, 2013 as a
Company Limited by Shares.

2.The principal objects of the Company are as follows:

To carry on the business of developing, acquiring, purchasing, leasing, selling, constructing,
altering, repairing, demolishing, re-erecting, fitting out and managing immovable property and
buildings, including residential, commercial, industrial, infra structural and township projects,
apartments, houses, offices, hotels, resorts, farmhouses, hospitals, clubs, restaurants, shops,
garages and markets, and to let, rent, license, mortgage or otherwise dispose of or manage the
same forinvestment, rentalincome or sale.

To provide consultancy, design, engineering, project management, construction, fabrication,
installation, testing, commissioning, validation and facility management services for buildings,
industrial and production facilities, infrastructure, structural works, highways, bridges, canals,
dams, power plants, telecommunication works and other civil or architectural projects; and to
prepare estimates, plans, specifications, models and specifications therefor.

To undertake civil construction, turnkey, contract and procurement works for Central or State
Governments, statutory bodies, local authorities and private parties, including road and hot-mixing
works, metal works, structural fabrication, plotting, farm housing and allied real estate
development activities.

3.A copy of the Draft Memorandum and Articles of Association of the proposed Company may be
inspected at the office at 8-2-293/82/A/1219 Road No. 36, Jubilee Hills, Hyderabad-500033,
Telangana, India.

4. Notice is hereby given that any person objecting to this application may communicate their
objection in writing to the Registrar at Central Registration Centre (CRC), Indian Institute of
Corporate Affairs (IICA), Plot No. 6,7,8, Sector 5, IMT Manesar, District Gurgaon (Haryana),
PinCode-122050, within twenty-one days from the date of publication of this notice, with a copy to
the company at its registered office..

Dated this 17th Day of July, 2026 at Hyderabad

FOR KURRA INFRA LLP
Sd/-
KURRA SRINIVASA RAO
DESIGNATED PARTNER
(DIN: 00392851)

Sd/-

AMULYA KURRA
DESIGNATED PARTNER
(DIN: 07356996)

ADITYA SPINNERS LIMITED

CIN: L40I00APYZAIPLCD1233T
Ragd Office: Perindasam Yillage, KVB Puram Mandal. Near Srikalahasti, Chitboor District, &P,
Phone: 040-23404708, Fax: 040-23404758,
Wabsite: warw.adityaspinners.net , Email id: aslhyd®@amail.com

MNOTICE &= hereby grven al tha 34th Annual General Mesting of ADITYA SPINNERS LIMITED, wil ba

Fithd or Monday, 17th August, 2026 al 12.00 Noon thrawgh vdeo canlarancng (VG other Awdia-\Vesial

mesans (A} as pr the qudelioes sued by the Ministry of Comporate Affairs (MCA) and Sacurifles

and Exchange Brard of india (SEB) in wiew of the angoing sfuzton 1o iransact he busiress as setoutin

thenotice cf AGM dated 22nd May, 2026

s par the MCA & SEB circulars, tha copy af the Annuad raport including fhe notica convening tha AGK 5

genl o sl Thee sharehabdecs whase email (S e rogeshenad wiii the CompanyDapasiones awng 1o ha

difficiitties in depatchang of physical copies of the Annual Report, The same s also being made avalabke

e Campany's websis al http-ladiyaspinners, nell,

Thase membars whose emeil i0s ane natregistered, are raguested taregisiar thairemail wih Regisirar&

Transler Agent ie., imvestorrelationsi@vccipl.com by ariling an emal either 1o the RTA &l

investor.relations@vccipl.com ar the Company & aslhyd®Egmail com carrying Fe following dalsils

ar fhrgugh thier respeclive dapasilones. Mame as reqestanad with [be RTADeposiony, Sddness, amall,

copy of PN, DPINC lang IDUFslig Mumbser, Mumber of shaees hed

in compliance with the abave zaid creulars, Section 108 of the Companies Art, 2013 read weh Rule 20 of

the Comparies (Management and Adminsiration] Rules, 2014 &= amended and Reguistion 44 of tha

SEBILestng Cobgations and Disclosure Raguiremenls) Ragulaliors, 2015

& Thea 3dth AGK will be conducted through vides conferencing [V fother Audic-YisuE means {OAVM)

® Company s peased o prowed iz shamsholdars e-voling [aclity through COSL, Lo enablka Sem b sl
thedr votes far the resciution propased o be ransacted &t tha AGK. (www.evotingindia. com)

o Company 15 pleased o provide (18 shareholders wih facility fo akend the AGM throwgh video
confanancing (WC Hathar Audio-Viswal maans (DAY through COSL. (werwoevolingindia_com)

BOOK CLOSURE: Molica is alsg haraby miven lhal pursuand io Saction 51 of the Companies Ack 2013

read with Rule 10 of the Companies (Management and Adminisiralion) Rules, 2004 the Regsher of

Members and Share Transfer Bocks of the Company wil ramain clesed fram 11k Alsgust, 2026 o 17

August, 2026 (bath deys inclusiva),

&1 Membsars are hareby infoemed that:

I Th fermdle e-voting shal commeanca fam 141k AlagusL 2026 (09:00 & M| and erds on 15t August,
2026 {500 PM.)

i, The cut-aff dabe for desenmining efigbdity iowote shall be 1 Aagust, 20246,

iii. Memb=rs atiending the meating, who have not casd ther yoda by remota e-vating, shall b= eligible
axgreisa beir ighlal theAGK

Iy, Mernbers whi Favie cast beir vobe By remote e-veling may atlend (h ASM bt shall ral be entitled i
castieir voe agen g the AGK

. Parsans whase name is racorded in the Register of Membears ar-in the register of Banefical owners
meritainad by the Deposilodigs as on Cut-off dale e, 10th Awgust, 2026 only shall ba anfithed to avail
thi femcilify o ol at the A

Wi lIn casa alanyy quesies ! grigvances relaling o e-valing. meambars may contact s Venlure Capilal and
Corporabe [meestmant P, Lid., (RTA), "ALURUN, 49 & Sth Floors, Piol Mo 5T, Jeyabhan Endava
Phasa-ll, Gachibowli, Hyderabad-B0003% Tel: 040-2181B47 212301 BATEIZ306, Fax: [M0-23358024,
Ersait: investor rdafonsgivecipl.oom of helpdesk_evaling@edslinga com or s SiEgmal com

Wil SEBL vide Circilar Mo, SEBIHOMIRSDIMIESD-POD-1RICIRZ02ET dated March 16, 2023, hag
mandated fumishing of PAY, Address with pncade, emall address, mobde rumber, bark ascaunt
details, spacimen signature and nominatian by hakders of physical secunties. Fofics wheresnany ora
af e cibed docurments’dalails are ol availabia on or after Cchober 01, 2023, shall be frogan by tha
Rsgistrar and Transter Agent af the Company, The requisile disclosure requiement in Form 1SR
formes partafhe-Aqnusl Repart By Order of the Board of Direciors

Place: Hyderabad For Aditya Spinners Limited
aba: 17.07.2026 Vijay Kumar Kapilavai, Managing Direcbor
DiM: DOTEA56R

SAMSRITA LABS LIMITED

Regd Off: 6-3-354/13/B2, Flat. No. B2, Suryateja Apts., Hindi Nagar
Punjagutta, Hyderabad, Telangana- 500082 CIN: L85110TG1996PLC099198
Ph: 9490424639 Web: www.drhlsl.com Email: pcproductsindia@gmail.com

PUBLIC NOTICE - 30TH ANNUAL GENERAL MEETING FOR THE FY 2025-26

In compliance with the applicable provisions of The Companies Act, 2013 (‘the Act)
and rules made thereunder, the Securities and Exchange Board of India (Listing
Obligations and Disclosure Requirements) Regulations, 2015 and read with all the
applicable circulars issued by the Ministry of Corporate Affairs (MCA') and Securities
and Exchange Board of India (‘SEBI'), the 30th Annual General Meeting (‘AGM') of
Samsrita Labs Limited (‘the Company') will be held on Monday, the 10th day of August,
2026 at 11:00 A.M. through Video Conferencing and Other Audio-Visual Means (VC) to
transactthe business as set out in the Notice of the AGM.

The AGM Notice along with the Annual report of the Company will be sent through
electronic mode to those shareholders of the Company, whose e-mail addresses are
registered with the Company/Depository Participants (s). The requirement of sending
physical copy of the Notice of the AGM has been dispensed with the applicable MCA
and SEBI Girculars. However, AGM Notice along with the Annual report will be sent to
those shareholders who will specifically request for same
at:pcproductsindia@gmail.com, mentioning their DP ID and Client ID.

Shareholders may note that the AGM Notice along with the Annual report will also be
available on the website of the Company at www.drhlisl.com, on the website of Stock
Exchange where the equity shares of the Company are listed i.e., BSE Limited at
www.bseindia.com and Metropolitan Stock Exchange of India Limited at www.msei.in.
For Physical shareholders please provide necessary details like Folio No., Name of
shareholder, scanned copy of the share certificate (front and back), PAN (self-attested
scanned copy of PAN card), AADHAR (self attested scanned copy of Aadhar Card) by
emailto Company/RTA email id.

For Shareholders who have not registered/updated their email addresses are requested
to register/update the same with Depository Participants.

Shareholders can attend and participate in the AGM through VC/OAVM facility only. The
instruction for joining the AGM and detailed procedure for casting vote through e-voting
and voting at the AGM is provided in the notice of the AGM. The Company is providing
an e-voting facility through Central Depository Services (India) Limited (‘CDSL')/
National Securities Depository Limited (NSDL') platform to all its shareholders to cast
their vote on all resolutions as set out in the notice of the AGM.

Voting Information:

Members will have an opportunity to cast their votes remotely on the Businesses as
may be set forth in the Notice convening the AGM through e-Voting system of CDSL.
The remote e-voting details are:

Remote e-Voting Start date and time
Remote e-Voting end date and time

Friday, August 7, 2026 at 9:00 a.m. (IST)
Sunday, August 9, 2026 at 5:00 p.m. (IST)

For Samstrita Labs Limited

Sd/-

Mr. Krishnam Raju Kalidindi
Chairman and Whole-time Director
DIN: 00874650

Date: 16.07.2026

$ Chola |

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
e v e | CONporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N.
E-AUCTION SALE NOTICE (Sale Through e-bidding Only)

SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.

Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)
described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details
mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s)
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 9(1) of the Security Interest (Enforcement) Rules 2002. For detailed
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https://www.
cholamandalam.com & www.auctionfocus.in

[A] [B] [C] [D] [E & F] [CG]
sr. Loan Account No./ Names Of Borrower(s) / re(?ésle:)el:ie(sszzfe d Description of the Inmovable Property / Type of b AT Date of Auction
No. Mortgager(s) / Gaurantor(s) Debts) Secured Asset Possession | Earnest Money Deposit (In Rs.) &Time
= Rs. 25,85,655/-
Loan A/c. No(s). : HL02ALG000053041 g (Rupees Twenty 10-08-2026
1. Mr/Ms. Amrin Mohammed Rs. 20.27.592/- Semi Finished House Constructed upon the Plot a Five lakh Eighty Five from 02.00 P.M
2. Mr/Ms. Akbar Mohammad (Ru. ee,sT;lvent No.10 Admeasuring 150Sq.yards Ground Floor @ Thousand Six to0 04 dOPM |
Add For Sr. No. 1 & 2 : 4-88, Motkur, Motkur, Lakh #went Sevs;n Plinth area of 1400Sq.Fts., In Sy No.641, Place o Hundred Fifty Five (with a.utom.at.ed
1 Yadadri, Near thara theater, Mothkur, Th ousang Five Situated at Venkateshwara Colony Mothukur w Only) extensions
TELANGANA - 508277 Add For Sr. No. 1 & Hundred Ninet Village & Mandal Yadadri Buuvanagiri District E Rs. 2.58.565.5/ of 5 minutes
2 : Semi Finished Construction Plot No.10, Two Only) as o¥1 within the following boundaries: East: 30 Feet Q R S. ,15_-, ’5| skﬁ |-='ft each in terms
Sy.No.641, block no.4 Venkateshwara colony, 27-01},2026 Wide Road West: Plot No.11 North: Plot No.11 o |( uEgehs T‘?"o a dl y of the Tender
Mothkur V&M Yadadri Bhuvanagiri Dist, South: Plot No.09. @ Fi 'gHt d°”;g’.‘ Document)
Telangana Near main road Mothkur 508277 = Ive Hundred Sixty ’
o Five and Fifty Paise)
All that the piece and Parcel of House bearing Rs. 25,79,202/-
Loan A/c. No(s). : HLO5BIR000021521 & Door No.2-110, Inside Residential Zone, with (Rupees Twenty 10-08-2026
HL31BIR000076011 Rs.20,23,170/- [2425Sq.Feets Plinth area Constructed on Plot| Five lakh Seventy from 02.00 P.M.
1. Mr/Ms. Nagesh Barla (Alias) Barla Nagesh | (RupeesTwenty |admeasuring 270Sq.Yards=225.72Sq.Mtrs, In E 3 Nine Thousand Two to 04.00 P.M.
2. Mr/Ms. Nagalatha Barla Lakh Twenty Three |Sy No.126, Situated at Nagaram Village Village S g Hundred Two Only) | (with automated
2 |Add For Sr. No. 1 & 2 : Hno 2-110 Nagaram,| Thousand One |Valigonda Mandal, Yadhadri Bhuvanagiri District. @ w Rs. 2.57.920.2/ extensions
Valigonda Nalgonda,Beside Zphs School, Bb,| Hundred Seventy |Under Sro. Ramannapet, Document Number 28 R S. ’.? ’ | k.h |-='ft of 5 minutes
Telangana - 508112 Add For Sr.No.1&2:Hno|  Only)ason 1284 0f 2023 and bounded as follows: East: Plot| & & I(s “Pee$h wo fa i N.' Y| eachinterms
2-110 Sy No.126 Nagaram Valigonda Yadadri|  17-02-2026  |of Barla Chinna Sathaiah West: Plot of Barla| © He"eg d"Tusa" ":je of the Tender
Bhuvanagiri Beside Zphs School Bb 508112 Godavari North: 20-Feet Road South: Land of undred Twenty an Document),
Thalla Sathaiah Twenty Paise)
Rs. 50,53,824/-
%om/ﬁlsc. A‘leor(usll.aﬁHé.gﬁl:‘MR000044039 All that Piece and Parcel of land and building (Rupees Fifty lakh 10-08-2026
2 Mr/Ms. Aerukala Yadamma situated in Open Plot out of Sy No.400, 401| w_ Fifty Three Thousand | from 02.00 P.M.
Add For Sr. No. 1 & 2 - H. No. 1-188 Tatikole| [RS:21:00,097/- |Vide Plot No s 7,8 to an extent of 384Sq.Yards,| =& Eight to 04.00 P.M.
- NO. PRl (Rupees Twenty |Situated at Tatikole Village Devarakonda Mandal,| Q@ | Hundred Twenty Four | (with automated
3rd Ward, Devarakonda Mandal Nalgonda, Near ; e =37 onl .
3 |Temple. Devarakonda. Telanaana - 508248add| One Lakh Ninety [Nalgonda = District. Under Sro.Devarakonda,| & nly) extensions
For %r,No 1&2: Surve ﬁo - 400. 401. Plot Seven Only) as on |Document Number 5743 0f 2022 and bounded 71 Rs. 5,05,382.4/- of 5 minutes
g : y No- o 10-Feb-2026  |as follows: East: 21-Feet Internal Road West: 21-| & |[(Rupees Five lakh Five| each in terms
No: 7, 8 Tatikole Devarakonda Mandal Nalgonda . o
: Feet Internal Road North: PLakhse of Plot No.09| © Thousand of the Tender
Devarakonda Sub Registrar Near Temple South: PLakhse of Plot No.06 .
Devarakonda 508248 : e 'I_'I_hree Hé"l‘:d“:d Elght)y Document),
wo and Forty Paise
Loan A/c. No(s). : HL22BPY000084988 The Semi — Finished Construction of Residential Rs. 43,80,289.2/-
1. Mr/Ms. Kajupojula Ramachari House Plot No.5 (Part), to an extent of 132.00S (Rupees Forty Three | 10-08-2026
2. Mr/Ms. Kajupoju Lalaxmi Rs. 33,08,236/- ' e OO0 lakh Eighty Thousand| from 02.00 P.M.
LS X Yards, Out of Sy No.834, Situated at Gayatrinagar| = = :
3. Mr/Ms. Kajupoju Ramesh (Rupees Thirty |-, 4" Near Wadapally Village of Komatial =3 | TwoHundred Eighty | to 04.00 P.M.
Add For Sr. No. 1,2 & 3 : H No 2137 Peddapur| Three Lakh Eight ’ racapaly Vilag patyl o & Nine and Twenty | (with automated
Hanumakonda District. Under Sro.Warangal (R.O)] 2 0 ; .
4 |Peddapur, Warangal Andhra  Pradesh,| Thousand Two Document Number 15822 0f 2023 and bounded| & % Paise) extensions
Venugopalaswamy Temple, Warangal,| Hundred Thirty Six ) . . . @ N Rs. 4,38,028.92/- of 5 minutes
as follows: East: 30-Feet Wide Road West: Open| Z o 90, .
Telangana - 506168 Add For Sr. No. 1, 2 Only) as on Plot No.27 Belonas to Safiva Bequm North: Plot| S & (Rupees Four lakh each in terms
& 3 : Plot No. 5 Part, Nearest H. No. 31-3-| 10022026 || (F"emaimnggpart) et Raiiha House|  |Thirty Eight Thousand| of the Tender
112/20/Fgayathri Nagar Colony Waddepally Sothh' Plot No.4 Presently House Twenty Eight and Document),
Hanamkonda Hanamkonda Telangana -506009 ’ ' ' Ninety Two Paise)
Loan A/c. No(s). : HL25WGL000121777 Rs. 57,82,500/-
1. Mr/Ms. Banoth Ramesh All that the House with Open PLakhse bearing (Rupees Fifty Seven 10-08-2026
2. Mr/Ms. Banoth Vinodha Rs. 25,70,683/- |No.7-2-19/1 (Part), admeasuring to an extent of| lakh Eighty Two from 02.00 P.M.
3. Mr/Ms. Banoth Bijji (Rupees Twenty |794.55Sq.Yards, or 664.355q.Mtrs, In Sy No.434, E 3 Thousand Five to 04.00 P.M.
Add For Sr. No. 1, 2, & 3 : H No 7-2-19/1| Five Lakh Seventy [Situated at Mahabubabad Village and Mandal, gg Hundred Only) (with automated
5 |Babunaik Thanda, Mahabubabad Warangal] Thousand Six |Mahabubabad District. Under Sro.Mahabubabad, 'n_:(nﬂ extensions
Telangana, Near Primarily School, Warangal,| Hundred Eighty [Document Number 3915 0f 2024 and bounded as 2 ¢ |Rs.5,78,250/- (Rupees of 5 minutes
Telangana- 506101 Add For Sr.No. 1,2, & 3: H.| Three Only) as on [follows: East: 18-Feet Wide Road West: Land off o© e Five lakh Seventy each in terms
No.7-2-19/1, Babu Naik Thanda, Mahabubabad, 10-02-2026 B.Janardhan North: House of Banoth Ramesh| © Eight Thousand Two of the Tender
Mahabubabad, Mahabubabad, Telangana, South: Land of Nunavath Fakeera. Hundred Fifty Only) Document),
506101.
Allthat piece and parcel of property bearing House Rs. 58,64,400/-
Loan A/c. No(s). : HL25GA0000141357 No.12-48 (Assessment N0.2198) of admeasuring = (Rupees Fifty Eight
1. Mr/Ms. Adavelli Someshwar 117.17Sq.Yards, = 98.42Sq.Meetrs, R.C.C Stab g lakh Sixty Four 10-08-2026
2. Mr/Ms. Adavelli Ramesh Area Ground Floor 1059.44 sft, and First Floor @ Thousand Four from 02.00 P.M
3. Mr/Ms. Edavelli Peddapuram Rs. 20,78,900/- |1059.44 sft, PLakhse Situated at Palakurthy @ Hundred Only) to0 04 0'0 PM |
4, Mr/Ms. Adavelli Salamma (Rupees Twenty |Village and Mandal Jangoan District. Vide Sale O (with ahtom.atéd
6 AddForSr.No.1,2,3&4:HNo 12-48 S C Colony |Lakh Seventy Eight|DeeDoc No.810 of 2024 Dated:30.05.2024, With w extensions
Palakurthy, Warangal Telangana-506252, Na,| Thousand Nine |in the Registration District Warangal, Document E Rs. 5.86.440/- (R of 5 minutes
Warangal, Telangana - 506252 Add For Sr.| Hundred Only) as [Number 1050 of 2024. Under Sub Registrar S |s=: ’I i(h E'-L ugt_aes each in terms
No. 1, 2, 3 & 4 : H.no.12-48, Palakurthy Village| on10-02-2026 |Kodakandla ~Station, covered boundaries| & "ﬁ a 'gFtV X of the Tender
And Revenue Mandal,Jangaon District, Na, detailed below: and bounded as follows: East:| H d°u§‘?:" A °c‘)"| Document)
Palakurthy, Palakurthy, Jangaon, Telangana, Gramapachayath C.C. Road West: House of| & undred Forty Only) ’
506317. Advelli Uppalamma North: Gramapachayath C.C i
Road South: House of Advelli Dayakar.
Loan Alc. No(s). : LAP1MO0000079130 Rs. 74,97,360/-
1. Mrills. Peddagavini Rammohan Reddy| pg 3393619 [Allthat The RCC House No 8-162/1/A, in Plot No (Rupees Seventy Four| ~ 10-08-202
(Alias) Peddagavini Reddy . e : w lakh Ninety Seven | from 02.00 P.M.
2. Mr/Ms. Peddagouni Mohan Reddy (Rupees Thirty [37A with in land area 200 Sqyds, in Sy No. 245/A| = = Thousand t0 04.00 P.M
’ ' : Three Lakh Ninety [situated at Makthal Teachers Colony Naraynpet| & Q ; MRl
3. Mr/Ms. Pedda Jayalaxmi . : O o | Three Hundred Sixty | (with automated
7 |Add For Sr. No. 1. 2 & 3 : 8-162/1/A Teachers Three Thousand |dist Telengana. the same was bounded by; East 24 Only) extensions
o N | Six Hundred : 15 feet wide Road West : Plot No 4,5,6 North:| = » ;
Colony, Makthal Narayanpet, Near By Temple,| : ® o |Rs.7,49,736/- (Rupees| of 5 minutes
Nineteen Only) |Plot No 36, South : Plot No 38 Z0 b .
Mahabub Nagar, Telangana - 509208 Add For . ; oa Seven lakh Forty each in terms
Sr. No. 1.2 & 3 : H No. 8-162/1/A. Plot No.37 ason In Withness of the DEPOSITOR have set her/ His| & Nine Th ds f the Tender

- ro. 1 - 1 NO. ’ 11 14-01-2026  |Hand this day, month and year mentioned above. ine Thousanc Seven| 07 fhe 1ence
Sy No.245/A, Mahanbub Nagar Teachers Colony Hundred Thirty Six Document),
Makthal Makthal Narayanpet Telangana-509208. Only)

. All that The Open PLakhse Admeasuring Rs. 44,65,080/-
ht?qug\j:doohéggs(;é?. rL10AON000028481 & Area of 40. Sqyds, Plot No. 1 East Part, 3 (Rupees Forty Four
1. Mr/Ms. Padmaleela Cheemarla Admeasuring Area of 226 Sqyds, Total Area g lakh Sixty Five 10-08-2026
’ ) Rs. 30,77,335/- |226 Sqyds, in Sy.No 1422, Situated at Khalsa L Thousand Eighty from 02.00 P.M.
2. Mr/Ms. Suresh Cheemarla X , . . 77}
Add For Sr. No. 1 & 2 : Hbo 7-561/1/A. Mahankali (Rupees Thirty |lbrahimpatanam  Village, [brahimpatanam 2 Only) to 04.00 P.M.
e ' ’ Lakh Seventy |Mandal, Ranga Reddy dist Telengana. And o (with automated
Nagar, Ibrahimpatnam, Ranga Reddy, Ambedkar . w .
8 : SevenThousand [the same Property was Constructed with o~ extensions
Statue, Ibrahimpatnam, Telangana - 501506 Add ; = Rs. 4,46,508/- (Rupees ;
) Three Hundred [RCC Ground Floor Pinth Area 950 sqfts, was = 1770 of 5 minutes
For Sr.No. 1 & 2 : Open Plakhse, 40 Sq Yards And . . . . . i o Four lakh Forty .
X ; Thirty Five Only) |bounded by ; East : 20 feet wide Road West : > . ; each in terms
Open Plot No:1 East Part Admeasuring Area 226 . Nai [ Six Thousand Five
. .| ason 10-02-2026 [Plot no 1 west part North : Neighbours Land, [ . of the Tender
Sq Yards, Total Admeasuring 266 Sq Yards, Sy No: South : 25 feet wide Road n Hundred Eight Document)
1422 Khalsa Ibrahimpatnam Vi,Mandal,Rr Dist | W'th. f the DEPOSITOR h t her/ Hi 3 Only) ’
Ambedkar Statue Ibrahimpatnam 501506. fl iIhness of the aie SOLASH Mis ©
Hand this day, month and year mentioned above.
Loan A/c. No(s). : Rs. 34,15,663/-
HL25HBD000111589 . 3 | (E#g?ffs yhurty Four | 10-08-2026
1. Mr/Mrs. Vinil Kumar Akkelli All that House bearing Nod-4 (Assessement| @ [2 "o "OUSaNC) from 02.00 P.M.
2. Mr/Mrs. Akkelliindira Rs. 23,10,610/- - > IX 10 04.00 P.M
: No.601), admeasuring 121.36 Sq. yrds., situated| 4 Hundred Sixtv Th 0 04.00 F.M.
3. Mr/Mrs. Akkelliramulu (Rupees Twenty . . 7 undred Sixty fhree ;
. at Vittyal Village, Faroognagar Mandal, Ranga 172} onl (with automated
Add For Sr. No. 1,2 & 3 : H. No- 18-204/14/1,| Three LakhTen - . ) o nly) .
9 : Reddy District and bounded by: North: Open o extensions
Eshwar Colony, Shadnaga, Farooq Nagar,| Thousand Six . Rs. 3,41,566.3/- ;

. Plot of A. Madhusudhan, South: House of A. = v of 5 minutes
Shivalayam Temple, Mahabub Nagar, Telangana|Hundred Ten Only) ) ; < (Rupees Three lakh :
~509216 Add For Sr. No. 1, 2 & 3 : H.no.4-4, | As On 30-09-2025 |Riatnamma, East: House of Mallaiah & Others,| 9 P Forty One each in terms
Vittyal Village And Gram Panchayath, Na, Vittyal West: G.F.Road. % Thousand Five of the Tender
Village, Faroognagar Mandal, Ranga Reddy o |Hundred Sixty Sixand| Document),

ag g SIXty
District, Telangana State, 509410 Thirty Paise)
= Rs. 47,89,195/-
o ) )
Loan A/c. No(s). : Al That The House Bearing In Sy.no.2/1/1/12,| & (Rupees Forty Seven | 10.08-2026
HL10HBD000030452 Rs.21.18.653 |Admeasuring 202.8q.yards, Situated At Hythabad| £ lakh Eighty Nine | ¢.01 02.00 P.W.
1. Mr/Mrs. Tonta Praveen (Ru' ces Twenty | Village, And Gramapanchayath, Shabad Mandal, 7 Thousand One to 04.00 P.M.
2. Mr/Mrs. Tee Sathaiah One IPakh Ei hte\t,en Ranga Reddy District. Registration Sub-District] ~ © Hundred Ninety Five (with automated
10 Add For Sr. No. 1 & 2 : H. No 3-94 Haithabad, Thousanngix Chevella Ranga Reddy District. Telangana State, w Only) extensions
Shabad, Kv  Rangareddy, Haithabad, Hundred Fift And Bounded By: Land Bounded By North By E Rs. 4,78,919.5/- t5 minut
Faroognagar, Telangana - 509217 Add For Sr. Three Onl )Asy0n Road o (Rupees Four lakh of> minutes
No. 1 & 2 : Sy.no 2/1/1/1/2 Haithabad Shabad 12_11_‘4025 South By Plot Of Tekula Andalu, East By : Plot|] 2 Seventy Eight each in terms
Mandak Kv Ranga Reddy Near Bus Stop Of Tekula Laxmamma, West By Hythabad To P Thousand Nine of the Tender
Faroognagar 509217 Nakkalapally Village Road S [Hundred Nineteen and Document),
o Fifty Paise)
Loan Alc. No(s). : HL31MOO000185957 & - Rs. 29,11,087/-
HL25M00000092580 o (Rupees Twenty Nine
1. Mr/Ms. M Shiva Ram Reddy (Alias) M Ram All that piece and parcel of property bearingHNo.| & |lakh Eleven Thousand| 10-08-2026
Reddy Rs.22,13,346/- [1-95, Assessment No. 95, admeasuring 266.00| & Eighty from 02.00 P.M.
2. Mr/Ms. Avangapuram Rajitha (Rupees Twenty [Sq yds, along with plinth area of 1332.00 SFT a Seven Only) to 04.00 P.M.
Add For Sr. No. 1 & 2 : H No 1-95| Two lakh Thirteen [RCC, Situated at Ippalapally Village, Thimmajipet o (with automated
11 |Ippalapally Timmajipet, Mahabubnagar, Near| Thousand Three |Mandal Nagar kurnool District, Telangana and S Rs. 2,91,108.7/- extensions
Grampanchayat, Mahabub Nagar, Telangana|Hundred Forty Six |bounded as follows On the East by: CC Road 5 (Rupees Two lakh of 5 minutes
- 509406 Add For Sr. No. 1 & 2 : H.no.1- Only) as on West by: House Of Chittepu Jangi Reddy North S Ninety One Thousand| each in terms
95, Ippalapally, Ippalapally Village And Gp, 17-11-2025 by: House of Mereddy Bal Reddy South by: E One Hundred of the Tender
Thimmajipet Mandal, Nagarkurnool District, Gramapanchayathi CC Road 2 Eight and Seventy Document),
Near Hanumam Temple, Mahabub Nagar 8 Paise)
Telangana 509406
Pertaining to the house bearing Municipal Rs. 55,90,671/- 10-08-2026
) H.No.13-63/A in Survey No.278/B, to an extent (Rupees Fifty Five -08-
Loan B/c. Nols). : HLOZWGL000013991 Rs.20,23,834)- |of 378.52 Sq Yards or 316.49 Sq Meters, Covered| wi_ |lakh Ninety Thousand | from 02.00 P.M.
9 Mr/Ms' Shivaraniani Routhu (Rupees Twenty |with Ground Floor RCC Plinth area of 1526.17 E% Six Hundred to 04.00 P.M.
’ ; I _ Lakh Twenty Three | Sq.feets, Situated at Thorrur Village and Mandal,|] Q @ Seventy One Only) | (with automated
Add For Sr. No. 1 & 2 : D. no.14-97/1c, : o s . 2mn :
12 Thousand Eight [Mahabubabad District within the following| £ w extensions
Ammapuram Road, Thorrur, N A, Turrrur, : e . i = Rs. 5,59,067.1/- ;
Hundred Thirty |boundaries: Unit Bounded by: Boundaries Eastby| o o s of 5 minutes
Telangana - 506163 Add For Sr. No. 1 & . . Z0 (Rupees Five lakh ;

. Four Only) as on |: 18 Feet Proposed Road West by : House of the| & & : g each in terms
2 : Hno.13-63/A, Survey No.278/B Thrrour o Fifty Nine Thousand
Waranaal Temole Turrrur 506163 15-12-2025 mohammad @ Patan Hussan bee and Mohammad - dT of the Tender

g P Arif Khan North by : 12 Feet wide road South by : Sixty Seven and Ten Document),
House of Patan Niranjan H.No.13-63/B Paise)
Loan A/c. No(s). : HLIOMIR000046250 Rs. 34,13,612/- 10-08-2026
1. Mr/Ms. Gouni Padma P (Rupees Thirty -0g-
2. Mr/Ms. Gouni Goud (Alias) Gouni Shekar| Rs.20,02,484. |Residential Open place out of Sy No.687/A Block| | Four lakh Thirteen | from 02.00 P.M.
Goud (Rupees Twent No.20 Plot No.1 to an Extent of 71.5Sq.Yards| = = Thousand Six t0 04.00 P.M
. P Y |Situated at Devarakonda Town Nalgonda District.| =2 e
Add For Sr.No.1&2 : PlotNo 1 Hanuman Nagar Lakh Two O ® |Hundred Twelve Only)| (with automated
Under Sro Devarakonda, Doc No.7408 of 2022.| 2 '
13 [Devarakonda, Devarakonda Mandal Nalgonda,| Thousand Four . . ] W extensions
; Boundaries for 71.5Sq.Yards of land: North:| = w» Rs. 3,41,361.2/- ;
Near Temple, Devarakonda, Telangana - 508248| Hundred Eighty . DD o of 5 minutes
. ) 30feet Internal Road South: The Place of Vendors| = o (Rupees Three lakh .
Add For Sr. No. 1 & 2 : Survey No : 687/A| Four Only) as on ; . oa each in terms
. ; East: 21 Feet Internal Road West: The Place of] & Forty One Thousand
Part Of Plot No .1, Block No : 20 Thatikol Road 15-12-2025 Plot No1 Part. Vendor Place Three Hundred Si of the Tender
Devarakonda Village And Mandal Nalgonda Dist ' ’ ' reed .ll’." re P"fty Document),
Near Temple Devarakonda 508248. |One and Twenty Paise)j
INSPECTION DATE & TIME : 06.08.2026 BETWEEN 11.00 a. m. to 4.00 p. m. | MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/-
LAST DT. OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION : 07.08.2026 before 05.00 p. m.

rI'ogether with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof.

For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. Nukala Saidulu, Mobile No.
9000127308 & Email Id : nukalasaidulu@cholal.murugappa.com, 2. Vadde Srinivas Reddy, Mobile No. 9502143193 & E mail : vaddesr@chola.murugappa.com,
official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM
INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

Date :16.07.2026
Place : Yadadri Buuvanagiri, Nalgonda, Hanumakonda, Mahabubabad,
Warangal, Naraynpet, Ranga Reddy, Nagar kurnool, Telangana

Sd/-

AUTHORIZED OFFICER,
For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Place: Hyderabad

epaper.financiaﬁexpress.aun'. .

HYDERABAD
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